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8th day of December, 2003

Hon'ble Smt. Lakshii Swaminathan, Vice Chairman (J).
Hon'ble Shri Vv.K. Majotira, Member (A).

Nitish Sharma

Cn Applicant.
Versus i
Union of India & Ors. Ce Respondents.
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ORDER(BY Circulation)

Fon' ble Smt. Lakshini Swaminathan, vigce Chalirmail {J .
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the grounds, as provided under the provisi ns of
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22 (3) () of the Administrative Tribuals Act, 1985 read

ct
C

with Order 47 Rule 1 CPC are present in this cas%,
!

justify allowing the review application. Acoordingiy, RA

361/2003 is rejected.
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